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" THE MINISTER DF STATE IN. THE
MINISTRY OF RURAL DEVELOP-
MENT (DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI UTTAMBHAL
PATEL) :(a) and (b) The major poverty
alleviation programmes under implementa-
tion in the country are (i) Integrated Rural
Development Programme (IRDP) and (ii)
Jawahar Rozgar Yojana (IRY). The
main objegtive of TRDP is to enalble the
identified rural poor families to tise above
the poverty line. '[his objective is sought
to be achieved by providing income gere-
ration assets to the heneficiavies through
Government subsidy and bank loan. As
regards JRY this programme aims to gene-
rate additional gainful employment for the
unemployad/underemployed persons  both
men and women in the rural areas.

——,

Statements giving details of physical and '

financial targets and achievements under
these programmes during 1991-92 and
1992-93 are given in Annexure-T and IT
respectively,  [see  Appendix = CLXVI,
Agonexure No. 29].

(¢) and (d) The Integinted Rural
Development  Porgramme  is constantly
monttored and reviewed in  consultation
with the Stale Govts, Other organisa-
tions like the Programme Eviluation Orga-
nisation (PEO), Reserve Bank of India
(RBI). the National Bank for Rural Deve-
lopment (NABARD), Institute for Finan-
cial Management & Research (IFMR) and

many independent studics have been made
1986, a rro- -

on this programme.  Since,
cess of concurrent evaluation has been ini-
tiated by the Ministry invclving a large

number of reputed research organisations.

Three rounds of concurrent evaluation in
1986, 1987 and 1989 have been completed
and the fourth round has commenced from
September, 1992, Steps zre regularly
laken to remove the shortcomings brought
out by the evaluation reports.

being independently evalvated through re-
puted and independent research
tions. Based on rhe evaulation study of
JRY made during January to December.
1992, necessary follow up ineasures are

being taken to remove the shortcomings

[4 MARCH 1993]
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Setting up of Indo-Japanese Science Council

134¢. DR. MURLI MANOHAR JOSHI :
Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that a Indo-
Japanese Science Council has recently been
set up; if so, what are the objectives of the
Council;

(b) the names of the personnel of the
Council from both the countries; and

(c¢) the number of meetings of the Coun-
cil held, so far, and the decisions taken
thereon "

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY, DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF
OCEAN DEVELOPMENT AND MINIS-

: IN THE MINISTRY
A regards JRY, this programme is also | EIF;R OF STATE

PARLIAMENTARY AFFAIRS
(SHRI P. R. KUMARAMANGALAM) :

(a) Sir, such a Council has been formed

' as an arrangement for facilitating coopera-
i tive activities between Indian and: Japauese

scientiste,



